ORDER |

Declaration or Assets and Liabilities

LF‘KH m\l Lm VER[

son/daughtcr/\\ ife

Year-2021-22

of gjﬂnRHl"r ~AHTO

...............

...............

aged 39 Years, belonging to Bihar Vidhan Sabha Sachivalaya service and presently working as

....................

assets (immovable, movable, bank balance, etc.) or myself, my spouse and dependants®

(Bihar Vidhan Sabha) given hercin below the details of the

A Details of movable assets
(Assets in’ Jomt name indicating the extent of joint ownership will also have to be given)
JRrIIL A K UMmART-Anuonm YeRMA-ANAMIK A NIRUP A .
S1. | Description: Self Spouse name (s) | Dependant-1 | Dependant2 Dependant-3
No.
(@) |Cash - | 5p0D 5060 1600 1000 5000
(i) |Depositsin |SAVINGI S8 o] B
Banks pAtk Alc - /
Financial vIDHAs! tAoay, RS— 13 ‘f‘?i'?’tL
Institutions - Qg, 15 220/_ P,NB S‘HVINqu JU2A J_\_lf& 1\] Iy
And Non- - 2
Banking Py B e Ks- 5‘;‘ _0_0_0 I
Financial - |R4— 600000 /—11-G-8- GAYA -
Companies : Rs-265999 &
(111) | Bonds,
Debentures and - iy
shares in N IL J'\’[ e N LL r. l\‘ Iy
Companies -
(iv) | Other financial
institutions,
NSS, Postal NIL NIL ¥ ¥l
Savings, LIC ’\‘ FL I\l l' N
Policies, etc
(v) |Motor Vehicles
(details of T \ ] ; i
g NI NIL NI RS NrL,
(vi) |Jewellery (give |G oD 50 Gim. |G1OLD -L10 61wl GroLD 25gm.
details of 03800 Rs
weight and 2:99 Lac- gi_veﬁ 55°J"’ 114500851 th NI
value) : ZE5330 pe—
(vii) | Other assets,
; such as values
of claims /° I\jIl‘ J'\"[L’ NIL’ NILI NIL}
interests

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means

employee.

a person

substantially

dependent

on

the income

of the

QLG ) e iman

J@/fo),_/




: B

Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sl. | Description Self Spouse name (s)| Dependant-1 Dependant-2 | Dependant-3
No
' (i) | Agricultural Land panPUR |PRATAPIUR

- Location (s) JHARKEAND J HAR KHAN D.
- Survey number(s) 95 ACRE % i
- Extent (Total R NCRE !\'IL J_\! rL N £l
measurement) joLac. - Q&__ 5 Lac-
- Current market value

(i1) |Non-Agricultural Land |gpereiez | (1AY A
- Location (s) GAYR - |1oHERGCRATE )
- Survey number(s) Pecimt] L. i
- Extent (Total 2 b5 Decmi Py M1k NEL
measurement) 94 fakH ]9 tac eniy
- Current market value Rs enly Rs7 |

(ii1) | Buildings (Commercial
and residential)
- Location (s) J_\l I
- Survey number(s) 7, L, 14 il
- Extent (Total e I“ 3 ]’:—‘ H
measurement)
- Current market value

(iv) gouses / Apartments,  lyr)s AGE

g NP,
- Location (s) :;ﬂ:::{cT ]_p
- Survey number(s) 1 | 1 £k - & |1
- Extent (Total GPYP l*‘ 4 rl ™ L’ ¢
measurement) Ps-solac) :
| - Current market value

(v) | Other (such as
interest in property) - 5 = = -

(2) I give herein below the details of my liabilities / over dues to public financial

institutions and government dues:-
[Note : Please give scparate details for each item]

Sl
No.

Description

Name & address of Bank /
Financial Institutions(s) /
Department (s)

Amount outstanding

as
on

........................

---------

(@)

(i) Loans from Banks

(ii) Loans from financial institutions

(ii1) Government Dues:

(a) dues to departments dealing

with government accommodation

(b) dues to departments dealing
with supply of water

(c) dues to departments dealing
with supply of electricity

o1/ 99 @Imank
| 3}-01“/1@_);1\




(d) dues to departments dealing

with telephones J\f I, c}\’l I

(e) dues to departments dealing

s S sl nNig
helicopters) A
(f) Other dues. if any NI N 1 L,

(b) | (1) Income Tax including surcharge
[Also indicate the assessment
year upto which Income Tax ASDP Vo0 313 M.

Return filed. Give also 2 N 1y
Permanent Account Number
(PAN)]

(11) Wealth Tax |Also indicate the
assessment year upto which Mg N1
wealth Tax return filed. |

(111) Sales Tax [ Only in case of

: proprietary busi_ncss] NIl N1 Z,
(iv) Property Tax ’\] 71, NI L4

C Personal Detail

GPF/CPF/PRAN No. > 1160338634 2.0
Gender 5 M | (MEF) _ o
Date of Birth - - o403 (]|9 | g|3| (DD/MM/YYYY)

Class/Group - = (A/B/C)

Cadre - |BIHAR VIDHAN SABHA QeCTT. , pATINA.

(Full Name e.g. B. A S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretanat Service etc.)

Home District - Gipye

I hereby declare that the above details are true to the best of my knowledge and belief.

Slgnaturc

1Ty
Nameo plovce S;; LK& VER MA -
Place: PATNA Designation: ORDER. PAPER DISTRIBULTOR-
Date: QS!OQ- f 9022 - Department: BFHPR V[DHQ.N SQBHQ ’ PQTHn
Note: Please sign each page of the declaration. Asset declaration form must be A4 size

white paper with computer typed (single side) in prescribed format.
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